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S.JAGANNADHAM HYbERABAb,
REGISTRAR (VIGILANCE) bT:O .12.2013

ROC. NO;7396/201 3-B.SPL.
Sir/Madam,

SUB: CENTRAL GOVERTMENT AbMINSTRATIVE TRIBUNAL - Filling up of
04 posts of Registrars (QB) and 04 Posts of Joint Registrars in Central
Administrative Tribunal on deputation basis for a period of one year -

Willingness from eligible officers - Called for - Regarding.

REF: Circular No. PB/1/6/2010-Estt.I, dated:21-11-2013, from the
Registrar, Central Administrative Tribunal, Principal Bench, 61/35,
Copernicus Marg, New beihi - 110 001.

-000-

I am to state that the Registrar, Central Administrative. Tribunal, Principal
Bench, New beihi, in his Circular referred to above, informed that among the other
posts, 04 posts of Registrars (OB) and the tentative place of availability of vacancy or
its likelihood will be at Bombay, Patna, Earnakulam and Madras Benches of the Tribunal
and 04 posts of Joint Registrars and tentative place of availability of vacancy or its
likelihood will be at Ahmedabad, Calcutta, Lucknow, Jaipu’h, Banglore (likely) and Cuttak
Benches of the Tribunal, and the eligible officers are likely to be fill up in the Central
Administrative Tribunals on deputation basis for a period of one year likely to be
extended or curtailed in administrative exigencies. The Registrar, Central
Administrative Tribunal, Principal Bench, New belhi, has also mentioned that the
maximum age limit for those appointments shall not exceed 56 years on the closing date
of receipt of application and the number of vacancies and place of posting are subject
to change. The copies of the said Circular along with the enclosures were placed in the
High Court Web site i.e., hftp://hc.ap.nic.in.
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I am, therefore, directed, to request you to circulate the same among the

Officers working in your bistrict/ Unit and the Officers who were eligible may

download the copy of Circular of the Registrar, Central Administrative Tribunal,

Principal Bench, New belhi, from the High Court’s Web Site and submit their willingness

applications, directly to the High Court, so as to reach the same on or before

20.12.2013 by SPEEb POST or any other source.

Yours faithful y

To

RE)

1. The Chief Judge, City Civil Court, Hyderabad
2. The Metropolitan Sessions Judge, Hyderabad
3. The Chief Judge, City Small Causes Court, Hyderabad

4. THE PRL. bISTRICT ANb SESSIONS JUbGES:
Adilabad, Anantapur, Chiftoor, Cuddapah, East Godavari at
Rajahmundry, Guntur, Karimnagar, Khammam, Krishna at Machilipatnam,
Kurnool, Mahabubnagar, Medak at Sangareddy. Nalgonda, Nellore,
Nizamabad, Prakasam at Ongole, Rangareddy bistrict, Srikakulam,
Visakhapatnam, Vizianagaram, Worangal and West Godavari at Eluru.



No. PB/116120V10-Esttd
Central Administrative Tribunal

Principal Bench

C1RCULA1
Dated: 21/11/2013

Snbject Filling up of the vacant posts in the Central Admirntrative ‘1’riuiiial on

deputation basis.

It is proposed to fill up the following posts in the Central Administrative Tribunal on deputation

basis for a period of one year likely to be xtended o curtailed in administnthve e1gencies The Pay

and allowances and other temis of deputation of the otfibersiofficials selected for the said posts will be

ngulated In accordance with the instructions cont med in the Department ofPersonnel& Training OM

No.6S/2009-EstL(Pay-II) dated 17/06/2010. The âmployees of Central .Mministrative Tribunal are

elititied for and may continue to retain General Pool Residential Accommodation as per extant rules.

i)e name ofposts, e1asification hicely pl.ice of postmg tenure scale of pa and ehgththtv cni eria for

filling up of these posts on deputation basis aae a unier -

Group A’ (Gazetted) in the PB-4 Ra 37400-67000 Plus Grade Pay Rs 8730/. The rseketed

officer may be posted at aày of the Bench whe.re the vacancy woul4 be available at Llzt rlevant

time. on deputation basis initially for the period of one year. Howewr the :tentatñ’e piaae of

availability of vacancy Or. its likelihood will be at Bombay, Patna Enialculam and Madras

Benches of the TribunaL V

V
V

V V

Officers possessinsz a degree in law and holding

a. analogous post in thc Central G-’ernnienUState Government/I-ugh Court; or
V

b posts with grade pa of Rs 7600/- with a minimum of f*re years reguLir service

in the, grade: or V
V V

V

c. posts with idepay of Rs. 6600/- with a minimum often years regular senice;

Officers holding posts of District Judge/Additional District JuçlgçLRéistrar/Additiona1

Registrar’Additional Registrar ofHigh Court on regalar basis.

JOINT REGISThAR (04 POSTS) V

Gioup 6A’ (Gazetted) in ii- Rs 1S600-39100f- Plus Grade Pay Ps 76001- The selected officer

may be posted at any of th?ehGh where the ‘vacancy would b Willable at th relvaut time on

dpuaiwii basis mmally tar fie penod of one year However the tentative place ot availaothty of

vacancy or its ikeLbood will be at Ahmedabad. Calcutta. Lucinow, Jaipur, Bangaloredikeli

and Cuttack benches of the Tribunal.

r
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•

ii’ Officers posemg a degree in law and hokl;ng —

a. analogous post in the Central GovcrnmentiState Gov.rin ntiThgt C i

b posts with a Imnithilm of five ytars regular cervcç iii he gride
r

r (A -

ti-n> Judicial Officers with mrnrnnimof eight years regular service

:.U1

___

PRINCWAI. PRIVATE SECRETARY (02 one each recëiwed for SC &.Sfl:

Group A’ (Gazetted) m the ,scafr of pay of Rs 10000-3?545?00’-(Revised PB-

1s 15600-39100/- Plus Grade Pa3 Rs 6600/-) Selected Offlce ina be posted in the B”nc)L

where the vacancy would be a’,aiJabt at that relevant point of tune ‘Vacaneie in the grade is

precentlv available at Principfil Bench, Allahahad, Cuttack. Chandigarh Patra karafloe1v

and Ahniedabad Benches cf the TribfziaL

EIiJhihty Cnterja

Officers holdinc

(a) Anozous posts in the Central Governmcnt’State Gov mrnentThgt Courts with alleast

tvo es r-’. ‘1- c ir ti grids ei Pi npal Pxr.at r-.’ c’t of

Rid’X’0(-325-1520CW- (Revised P13-3 Ri60Q-39l00/- Pins Gie

(h) Prnate Sc-cretar with a!eat eight years regular seri., t1i. ‘ak of pa; of

Rs. 650020o-10500/- Revised to Ri 7500-250-12000/- (Rsed P13-2 9300-348001- with

2rade Pay of Rs. 4800/- and P13-3 vvith.rade PavRs. 5400/-).

1V COURT OCERCTJOTc Q 9pils) :-

Group F (Gazetted) itt the scale of pay of Ri 6500-200-10500/- revised to Rs. 7500-250-

12000/- (Revised P13-2 Rs.930034S00 Plus Grade Pay Rs.4800/-) at the Principal Bench,

AlIhabad Ahmethbac4, 13aprjorc Bombdv Calcutta, Chmdigarh. Guwahati, Hyderabad,

Jahalpur. Jaipur.. Cuttack aic1 Jodhpur Benches Øf the Tiibunal on deputation basis initially for a

period of one ye.’. • -

rJtcia

Essenti
1. Persons working itnder th CenfiI Government/State GovenunentsiThgh

Courts/Suhordh-iate. Courts:

a) (i) FTo!ding analogous post on regular basis; OR
• (ii) Holding posts of Assistant. or equivalent in the pre-revised scale of pay of Rs.5500-

•

•

9000/- Revised to Rs. 7450-225-11500/- (Revised PB-2 Rs. 9300-34800/- plus Grade Pay

• Rs. 4200/- orRs. 4600/-) with 8 v-ars reanlar service and

b) • Possessing the. Degree of reconized University or equivalent

Desirable: Degree in Law

Jt
.1-,. •

E4ihiIvriteria-

•
-• : . ••—t7 ••— • • —
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V PRIVATE SECRF.TARY (17 not) :- Group 93’ (Gazetted) in the scale of pay of

P.6500-200-10500i- rviaed to R. 7500-250-12000!- dse4 P13-2 R3300-34S00 H Gr-ie

Pay Rs.400i-. The selected officer may be pcitea at any of the Bene1 where the rey would.

be available at the relevant time on depntaiion basis itially for a perx1 ‘i vr. Hcw-ver

the tentative place of availability of vacancy or it. likelihood will be at AaL4 PiedahaJ.

Bangalore Bombay, Calcutta., tak&Idm Hw rabaa. Jamur ir1 Ja ih i adts ari

Patna Benches of CAT,

gjflip’ Ctitirui
(i) Private Secretaries with two years of regular servi.c in the grade of Rs.6500-20—l05O0/-reiaed

to 1. 7500-250-12000/- <Thvised P13-2 Rs. 9300-34X)0/ ?1W iade Pay Rs. 4&0/-) in Cnra1

GocrpmentState Governnient/Hia,h Courts;

ti Court Ma r’Stengrapber GiJ 1C 1Ltl. at kat years rguhar sr’ce in the of

Rs 5500-l7-90U/- j{evise.a PF-2 Rs 9300-348tk - plus (raJe Pay R 4.,Oo- or eraois

holding analogous post in the ade of Rs.550-175-9O4)0/- (Revised P13-2 Rs.9300-34C)0/- ph

]mde

Pay Rs. 42001- with at 1eas lye ieguiar service and po sing’a speed of 120 w p.m.

in shorthand and 40 vc. j IlL m typnntlng (Englislu ki Central (TOVCn1JIW11. t4te

GoveTmern’J±gt’ O’wc

ia.. F.i; -ftF i - Gro- t No dzcted) ‘rt i scaje

of ay oi Pa 2 i 9.? )C-3—0i- ‘.irade l’ fls 4 L

.Bangalore, iSomba ..akuta C tra...m.. rak.a.wr, . a’ 1na ir

Pnncipal Benrh on tramfer .c’n duto 1 titial ror a ner - c-

Ehihthtsr C;itert .

(A) Pacon hi r’iiogeus puts 4’ em1 m (eniraliState Govt ‘Fi.tz CGLI

So i_i. .. C 3 ‘ -ietc 2fl -n ca.ahfiCL.ton a1U e’cpaleiCc as inder (v) low

OR
.

Per posi z. the scale ot Rs 5000-8000/- (Rcied tc i’B-2 Ra 93O0-34tOi-

with Grade Pay of R. 420V:) :with 3 y. regular ervtce in the grade or equivalent in the

Centia Etate Cxovt [High d’o.irts and Suhordrnate court trereto and possessing

qt ibricaro, vi encnence as iiue- (vlecw

Persons having years seiwice in the grade rendered after appointment thereto on regular

basics in ost in the scale of psi’ ofPs. 4500-7000/- (Re’vised to PB-i Rs. 5200-20200!- with
t.. )Pffl’ .. ,• ..- th C’.,j-,...1iQ*..&. (-. , T. --i. .,.. 4 A .t

A £1’ /I LU ‘.-L1UGj? ? ‘.J) I..rAAn .-%JUI LS (4UA3 rL

Court merta .po eig quahitication. and expcrlencc as under (v) below

OR

(t Persons havnp tcfl vears ervce rt the racIe rendered after appnm1rnent lirero on ixu1ar

-‘ — ‘olr ‘-aF- of pay ofRa. 40006000/ Rcised to PB-I Ra. 5200=2026 with

Je Pa’ T. 40O -) or eqw,aIem ni the Ceuti-aL’Sate Govt Thgi Courts and SohorLry _

Court :e eo and p sse1n c’trthjk,a ion and experience a undet M below

(y iw_tj Qu fmo —

• ‘s -•)oee of a reecyiized Unii’rsitv oiequival.erat in Hindi or En,thsh with

as c-ompthiry or elective subject or as a medium of examination at



(i Master’s Deszree of a recO2ni7ed Uthversity or equivaletit in any subicot other than Findi or

English, with Hindi or English medium and English or Hindi as upu1sury or electh suhjt

or as a medium of examination at degree level.
OR

(iii) Master4sDegree of a recognized University or equivalent in any shiec oner th’i F34 ur

Eng1sh. with Hmdi and English as ompulior or elecr1e subjects fzi hcr at to s a

ôfexainination and the other as compulsory or electhre subject at degree level

(iv)Reogmzed Diploma 01 Certificate Coura m trnvJaton from Hindi to Fngh.ri a’

‘ersa or wo years experience of tra islatrn work fi m Flindi t English and Ice versa An

or State Government offices including Got ofIidza Unlertakmg

ti) Knowledge at the lee1 of Mithculatpni of a recogni?ed Bnaci r equraint ot one on

the languages other thanH1nd mentioned in the E ghib &hedule of the Cott’ation

(n) Degree or Diploma in translation trom Hindi to Engfr’th anc’ vice-wrsa from a recognized

Uriiverciry

‘Vi ix’C

_______

‘lWER - ‘?oi P ((;4 r - -
‘ ..A

P 745O22 15Q rcd PB-2 ‘V- 8O J.is i.... -

.. ai

Allababad, Banzore, Lrgairlan’ Jothipur tahiout, MCk a “ & Patna

&nches of C 4T on deputiioti sm ritlh 1o’ a peiod fone

FbjjihtyCriter1a-

(a Reb1arAecount Ai1i Officer” from c the (rganeo coint flepa’tment

(ii). Officers under the Central Government holding ai ialogons po on rcgLthir basis who

have undergone tiamg in (.ash and Accounts work n ISIM or equwalent nd noscess

e’werience m Cash & kccoiiuTc & Th’diet Work.
OR

(in Tumor Accounts Officer k courts Audit Officers or c.quivalent in the scale of Rs 55O0

900O1650C-10500/- (Revised PB-2 Rs.9300-34800 nus Grade Pay 4200/-) With ‘5 ears regular

service respetkvely wider C&AG, Defene A/Cs, F&T, Railways, A’Cs. Dep&trnent.

Vhf JFJOR AC’COUNTS flF 1 ICER (f3 pvists Group ‘13’ (Non-Ga:ettd’ in the ccale

ofs;• 55004759O00s Rcviscd PB.-2. 9300-.3400 plus Grade Pay Rs.4200/) one each i

Hdrabad &. Jpir Bench oi rar’Pr on deputAtion basis miiath for a nenod of one sear

(‘ Officiab tnoer the Ceniral Go erunel ioidmr an kanuc post o 3 “.ccountan1, Tuny

Accouiits OftIcer in the various .&o goiganizations: OR

‘lstanti witS 5 ‘ear cit sr’. n ttic Susie of pay of 1s 55th’-] 75-o’Oi- (Revived PB-i

“ ‘-W 0i phv Gr ce Pa Rs 42((-j’Upper T)rviston Clerks of Central

1 eaWiflt w1th 10 years zf sei-e in the grade tho hwe andergone Cash & &o

Tnimixig in STh4 or equivalent or possess three years experience of Cash, Accounts and Budget

-4-
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IX LIBRARY & INFORMATION ASSISTANT (02 posts) Group ‘B’ (1 on-( cttecfl Post in
the scale of pay of Rs. 55OQ475.9OOO/-( Revised Pay Band-2, 93OO3480O Pius Grade Pay Rs42OO/)
one each.at Madras & Patna Bench on transfer on deputation basis initially for a period ofone y

Eligibility Criter V

Persons holding analogous posts in anY (‘entrallStae Govt:Hi.gh Cour and Courts bc.rna
thereto or in lower posts with at least 5 ve&s regular service in the scale of s.4500”IE)OO (JD
revised) or equivalent and possessing qualification anc experience a under: V

Essential:
V

V V

V

V

V

V

(i) A Degree or equivalent from a recognized University or
(ii) A Bachelors Degree in Library and infomiation Science from, a recognized Universit or

equivalent. V

V

V’
V

(iii) 2 years experience in a rcsponsiblc capacity in a library of standlluig.

Maiters Degree in Lihraiy & Information VSci of r gnized University or
equñ’aient or Degree in Law. V

(v) E:oerience fDoumenttiou in a responsible capacity.
V

V

X c.OURT M V!STENOG APH1 (‘J ‘‘ I .
V

V

Group B’ (Non-Gazeited) in the scale of pay of 1s.50047-90001- revised to
Rs. 7450-22541500i Revise3 PB2 Rs. 9300-348001- Pius Grade

V

Pay or Rs.4600/-) at
Albhabad. Aluned4bad, angfloie. c2alcutt’t. Chandnirh odlpur Jaipu (uwahata an
Madras Bench cn transfer ondeputaion basis initiaiiv ior a period of Dne year.

VUgjbilltvCriteri-
V

1 Court MasteStncrapr Graae C’ nom mongst Cevtral Government/State
Goveirmenis/Fligb Courts with at least VØ years regular servicor persons holding equivalent
posts with at least two years regular service in the grade of Rs. 550 175-9000/- revised to
P. 7450-225-11500/- (Revised PB-2 Rs. 9.30O-3300’- Pins Ccrade Pay of Rs. 42001- or
Rs.4600;-) or

V
V

2. Srenogjapher Grade ‘D’ or persons holding equivalent posts with at least five years regular
V

V service in the grade of Rs.4000-l00-60001- (Revised to PB-I. Ra. 5200-20200/- with Grade Pay
Rs. 2400/-) and possessing a speed of 100 w.p.m. in shorthand and 30 w.p.m. in typewriting in

English.

Xi TNQG E’D’i09posts’ :-

V

V Group C’ (Non-Gazerted in the scale of pay of Rs.4000-100-6000/- (Revised
V P3-i 5200-20200/- plus (5iade Pay 2400.’-) at Principal Bench, Allahabad, Bangalore, Cuttack,

Ccutta and Midras Benches of CAT on transfer on deputation basis initially for a period of one.
yc4Lr.

Crireria:- Ste.noai’apher Grade ‘Y from among’t Central Government’State
it.Rh Courts with a eat wo years regular service or persons holding equivalent

least two yea re1ar er’ie m the wade of Rs, 3000-100-6000/- (Revised to PB
- P 1%s 2..L’w—) ith N) wpm ni shorthand and 30w pm. in

Desirable:
(iv).

o
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Group B’ (Non-Gazeltedl i the scale of Day of ks. 515fl’

PB-2 Rs. 9300-34800/- with Grade Pay Rs. 4200/-) on each at Principal, E&e, Cui

and Allahabad Bench of CAT on dcputtion basis initially for a eriod o one ar.

EIi2IbIIity Criteria:-Officers ofthe Central Government

(a) (1) holding analogouidsts: or

iii) holding the posts ofUpper Division Clerk with 5 yrs. regular service in the grade.; or

(iii) holding the posts of Lower dMcion Clerk with 10. regular service in the grade itd

(b) Possessing a degree from a reconi7ed Univenit or equivalent.

Note.:—

1. The period of deputation i respect of above posts incl.udin the period depiUaton in another

ex-cacfre post held iizimedizteiy preceding this appointment in the. arte or some other

crganjzation/de,artrnent of the. Central Govt. shall ordinarily not ececithre vears. Thc nI-siinw1 le

‘ini fr the appoin.tment sba3i poi exeee 56 e;trs on the lnsing iWe Ce..et -2” ‘pz1i.. tio

Number ofvacancies and nlace of,ostinz are s;’biect to c4ne.

2. The applications in the given protbrm (duN rvned in douMe space toc’ethe with rete.d copies

of CR dossiers for the last five years of thu- eligible officials who are willing t l’e considered for the said

posts and could be spared immediateiy. may be tórwarde.d to flue Principal Rgistrar. Central

dmnurative Tqbwa. PnncTpsl Benu. 61, Coj-erqicus Mare Netc flelhi110001 within 45 c1.avs

frnun. the d,te of efitular.

3. Wbilc forwarding the appiicatioii. certiticae to the effect that the offic.iah are clear trorn

vigilance point of view and there. is no disoirlinzny case pending’c..ontcmplated against hinvher, may also

be. given at ike bottom of the enclosed pivtriia.

4. The department while forwarding applications may riease ensure thci the officials who vñlunteer

for the pest shall not be allowed to withdraw thir names Liter on.

5. Applications received after the expiry of lar date or óiierwise found incomplete for want of

ACRaNigilanc, Ciearanoó CertifIcate or wthoit the seal of the off cc will not be entertained.

:

(PADMA T.)
REGISTRAR
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PROFORMA FOR FURNSiNG BO-ATA FOR THE POST OF.____

1. Name of the applicant:

(In block lett4rs)

2. Name, address and contact No...

of office where working at present
3 Contacts:

a. Mobile

b.EmaiI

c, Landline

d. Residential address

4. Date oiEth

5. Sex ( Mal I F’e&

z3 Date of e,trv into C vt.ei ‘t

service to which the ofticeF h&’o.

7. Present post aelcP -

(a) Date of appointment in th

Present post Mention 1oc

& teçar peno&3 srparateiy

with pre-revised sc of pay

(b) Pay Bnd:Grade ‘ay &

Present .Bac Fav:

Debl of eer deztation f aiw

(a) Whether rti’ hciding

deputatic post o not:

(j If ‘yes’ lease mentn. P B-i

Grade Pi Presart Rsc Pay

ZhI_



-

-.

9 Educational ouaficattois

(including professional qu1Ificaton) V

SNo Oegree! Dipk>ma Year VSUhe t&en Uni’ersy

). Br;ef Sr’ice 1ar!3/ V

exrience taj V

-

11. Whether SCISTIOBC

12 Choice of staticin

nature oi the Applicant

Lertilkate to be !irnished by ti Office V

V

1. Service particulars given above have been verified from the eiiice record of the Aca

an found coiTect.

2. CertIfied that no
vliIance enquiry! Disciplinary case is pending or contemplated aainst

the applicatt. V

V

3. He will be relieved of his duties in this, office to take up assignment in the Central

administrative Tribunal, on his selection for appointment to the nost.

Pace:

Signature & Designation

Jate :

-

Office seal:




